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In this disposed of matiter,learned ASC
has filed a Metno for correcting a typographical

error in order dt.ll, 53,2001 therough which thig

OA was dispcsed of,Copy ©f the MA has Deen

served on the learned gounsel for the applicant

Mr.J.Sencupta,Heard Mr.S,3.Jena,learned ASC

and shri J,Sengupta,learned counsel for the

1yjll\,ant It is submittédd by the learned AS
ml\w,

that second para of the
A t} M 7

in tiwe 15th and 16

order dt.ll.9.2001

the date 8,5.2001 to

1.8,.2001 should be corrected to 10.5. 2000 to

2.8.2001.Learned counscl for the agplicant

agrees to this and in view of this it is

order that the dates 3.5.2001 and 1.3,2001

in the apOve two lines may 2e corrected as
10,5,2000 and 7.3,2001 and corrected COpy

of the crder be given to counsel

sides.MA is accordingly disposed OF,




